
67       Written Answers       [ RAJYA SABHA ] to Question^ 68 

Kevision of the Central Government 
Employees'   Conduct   Rules 

♦119. SHRI GIAN CHAND TOTU: 
SHRI DHARAMCHAND 

JAIN: 
SHRI SITARAM KESRI: 

Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether Government have re- 
viewed the Central Government Em- 
ployees'  Conduct Rules  after    March 
1977; 

(b) if so, what are the details in this 
regard; 

(e) whether Government are aware 
that provisions of these Rules are not 
invoked in the cases of misconduct 
by the officers of the rank of Section 
Officers and above; and 

(d) if so, what steps Government 
propose to take to ensure strict en- 
forcement of these rules in all cases? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
<SHRI S. D. PATIL): (a) and (b) 
No general review was done. How- 
ever, Rule 21-A relating to adoption 
of small family norm by Central Gov- 
ernment employees, introduced during 
emergency,  was repealed. 

(c) No, Sir. These rules are appli- 
cable uniformly in the cases of all em- 
ployees . 

(d) Does not arise. 

Communal situation    in the   country 

♦120. SHRI BHAGAT RAM    MAN- 
HAR: 
SHRI    YOGENDRA       MAK- 
WANA: 
SHRI SHRIKANT VERMA: 

Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether it is a fact that a top 
level Central Government agency has 
assessed the communal situation in the 
oountry as 'sensitive'; and 

(b) if so, what is Government's 
reaction thereto? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL) : 
(a) and (b) Central Government 
agencies keep a close watch on the 
communal situation in the country and 
give their assessment from time to 
time. The Government also remain in 
close touch with the States. The over- 
all communal situation in the country 
has remained well under control. 

Family    accommodation    for    army 
personnel 

312. DR. LOKESH CHANDRA: 
Will the Minister of DEFENCE be 
pleased to state: 

(a) whether Government hav© 
started constructing flats for family 
accommodation for the army person- 
nel;  and 

(b) if so, what is the number of 
families which are likely to be pro- 
vided new accommodation during the* 
year 1978-79? 

THE MINISTER OF DEFENCE 
(SHRi JAGJIVAN RAM): (a) and 
(b) Construction of residential accom- 
modation both for officers and other- 
ranks of the armed forces is a conti- 
nuous process. Against projects al- 
ready released for execution, about 
1300 quarters for officers and 8450 
quarters for other ranks are expected 
to be completed during 1978-79. As 
indicated at page 19 of the Annual Re- 
port of the Ministry of Defence for 
1977-78, a decision has been taken to 
step up construction of family accom- 
modation commencing from 1978-79 so 
that the existing deficiencies are made 
up over a period of 13 years. This 
programme when completed would 
provide 20,000 units for officers anc£ 
1,12,000 units for other ranks at ar* 
estimated cost of Rs. 500 crores at cur_ 
rent price level. 


